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(b) whether Central OI\!M:mment have 
JdW:D Ulistmce to the State Government 
for letting up of the Khadi &: ViUate 
IDduatries in each district of the State or Maharaahtra·; and 

(c) i. so, what are the details thereof? 

• THE MINISTER OF INDUSTRY 
CSHRI GEORGE FERNANDES): Ca) to 
(cl. The information is being colle.;ted and 
will be laid on the Table of the House. 

Spec:Ial Pro.P'IUDDle to Asalst the 
Backward Statell ia IrrIgation and 

DrinldDg Water 

521. SHRI V. G. HANDE : Will the 
Minilter of PLANNING be pleased to 
state: 

Ca) whether Government have a s~cial 
programme to assist the backward States 
in irrigation and drinking watt'r ; 

Cb) is so, how many States have been 
COyered under the broad scheme of the 
Government of India so rar and the 
details of the States which have been given 
financial aid by the Central Government; 
and 

(c) whether the State of Maharashtra 
haa also been given financial aid· if so 
details thereof ? " 

THE MINISTER OF STATE IN THE 
WNISTRY OF PLANNING (SHRI 
FAZLUR RAHMAN): Cal and (b).There 
is no special programme to assist the back-
ward States in Irrigation and Drinking 
Water. Irrigation and Water Supply 
are State subjects and as such schem~1 
projects for theseJrogrammes are fin'l.nced 
and implemente by the State Govern-
ments. The Central Government gives 
_stance to the States in the form of 
block loans and grants which are not tied 
to any specific programme/project. In 
the Draft Plan 1<178-83, e~phasis has been 
laid on the implementation of irrigation 
projects in drought prone, tribal and back-
Ward areas and to provide drinking water 
facilities in problem villages defined as 
thoae not havin~ a water source or where 
the source of water supply is susceptible to 
diseases. 

Jlowew, for Drinking Water. the Go-
ycrDJDeDt of Ind'a financea the Accelara-
ted llural Water Supply Programme, 
which alma at providilll drillkiq water 
.apply facilities to problem aud difticult 

viII ... u a part or the Revised Mini-
mum Need. Prop'8llUDC in all the States 
and Union Territories. . 

(c) The State or Maharaahtra bas 
been provided aulstance under Accele-
rated Water 'upply Scheme to the 
ment of RI. 3' 13 crores during 1977-78 
-and RI, 4 '04 crores during 1978-79, 

setting up md_triea In RayalaaeeDla 

522• SHRI P. RAjAGOPAL NAIDU: 
Will the Minister of INDUSTRY be 
pleased to state; 

Ca) the nature of industries started in 
North East India to provide employment; 
and 

(b) if so, whether Government will 
start similar industries in Rayalaseema? 

THE MINISTER OF INDUSTRY 
CSHRI GEORGE FERNANDES): Ca) and 
Cb). Large and medium industries in this 
area are basically resource.based such as 
paper and cement plants, plywood factone!;, 
jute mills. By their inherent nature a 
greater bias towards additional direct 
employment generation is somwhat diffi-
cult. In so rar as lectors other than large 
and medium industries are concerned, th" 
rolc of the Government is largdy promo-
tional and private enterprises are heing 
assisted with finance, training facilitie,. 
technical advice, etc. In doing, so schemes 
which may have an employment orienta-
tion are given due support. From the 
particulars rer-dved from the States of 
North Eastern Region in respect of Central 
Investment Subsidy Scheme for backward 
area.q, it is found that a number of small 
scale units in the private s('ctor are heing 
set up in the following fields:- . 

Rice Mills, Candl"ll, Furniture, Hancli-
crafts, Textiles, Printing, Soap, Agricul-
trual Implements, Carpentry, Gar-
ments, Bakery, Handlooms, Wool Knit-
ting & Automobile repair workshop. 

In Rayalaeema area of Andhra Pra-
desh also small scale units in the private 
sector have come up in more or less 
similar and other fields. 

Setting up of DIstrict md •• trles 
CeDtrea in Andhra Pradeah 

523. SHRI P. RI\JAGOPAL NAIDU: 
Will the Miniater of INDUSTRY be 
pleued to state 2 

(a) the number of Diltrict Industriea 
Centres started in Andhra Pradesh; and 




